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ORDER

C.p. No. 1400/I&BC/NCLT/MB/MAH/2017
1. The Learned Representative of both the sides are present.
2. The name of the IRp yet to be proposed. However, on the other hand

from the side of the Respondent, the Learned Counsel has stated that
some Setflement is expected in thls case. Hence seeking time.

circumstances the matter is adjourned t^ .i.r t. ^n17.
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